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CaavolMMj work by Sdentlsta in 
backward areas

6490. SHRI D. B. CHANDRE 
'GOWDA: WUl the Minirter of
AGRICULTURE AND mRIGATION 
be pleased to state:

(a) whether Government propose to 
.deptite Kientifts in the Agricultural 
Research Service, to worlf compulsori

ly in the backward areas of the couo- 
try lor certain period; and

(b) If so. the outlines of the piopo- 
sal and objections, if any, thereto?

THE MINISTER OP AGRICUL
TURE AND IRRIGATION (SHSI 
SURJIT SINGH BARNALA): (a)
Yes, Sir. Under the rules lor the 
Agricultural Research Service, the 
scientists of the Indian Council of 
Agricultural Research may be requir> 
ed to serve a minimum period of time 
in a backward or comparatively leH 
developed area of the country.

Cb) The question of laying down 
suitable guidelines for posting of 
scientists to those areas and of grant
ing them compensatory benefits lor 
working there is under consideration 
of the Council. No objection has 
been raised to the posting ^  scientists 
to such areas.

Stadento passed In Class X  ■a4er 
10-1-2^3 System ftf Edacatton

5491. SHRI RASHID MASOOD: Will 
the Minister of EDUCATION, SOa.\L 
WELFARE AND CULTURE be pleased
to state;

(a) what is the total number ofstu- 
dents who appeared at Class X  exami
nation 1977 under the new 10-}-2-fi» 
pattern in Delhi;

(b) what is the total number of such 
students who have been detained;

(c) what is the total number of 
such students who haye passed :but 
having secured marks in certain sUb* 
jects between 80 to 40 per cent and 
as such ineligible lor admissiaiQ in 
Class XI;

(d) whether certain students who 
have failed in Class X  are being de
nied admission in Class X  itself as 
regular students in tfaair parent 
institution; and
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(e) when the Central Board of Se
condary Education has not declared 
any students as “Pass” or “Fail" how 
have tney “detained” number of 
students?

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(DR. PRATAP CHANDRA '^H UN
DER): (a) 47012 candidates appeared 
at the Delhi Secondary School "xami- 
nation, 1977.

(b) and (c). As per the present 'jri- 
teria. students securing 30 per cent 
and above marks in all the subjects 
are eligible for admission in one or 
the other course to Class XI. 2f5!J4 
candidates fall in this category. The 
students getting less than 30 per cent 
marks in one or two subjects are eligi
ble for Compartmental Examination 
to be held on 10th August, 1977. 9669
candidates are eligible for one subject 
Compartment and 5765 for two sub
jects Compartmental Examination. 
These candidates on securing CO per 
cent or more marks in the Com port- 
mental Examination in one or two 
subjects, as the case may be, will be
come eligible for admission *o Class 
XI. As such out of 47012 candidates 
who appeared at the 19T7 Examina
tion only 2984 candidates c e not eligi
ble for admission to Class XI.

(d) No, Sir.
(e) The candidate.s were not de

clared pass and fail but the criteria 
was laid down only to have a iniform 
policy of minimum stan l̂ard for 
admission.
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